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The Deputy Minister of  Railways 
(Shri Shahnawas Khan): (a) 6515.

(b) Scheduled Castes—1668.

Scheduled Tribes—9.

Accidents between Pathankot and 
Jogtndernagar

8001. Shri  Daljit Singh: Will  the 
Minister of Railways be pleased to 
state:

(a) the total number of Railway 
accidents that have occurred between 
Pathankot and Jogindernagar (metre 
gauge) since 1950 upto date; and

(b) whether Government have en­
quired into the cause of these acci­
dents?

The Depaty Minister of  Railways 
(Shri S. V. Ramaswamy): (a) A cate­
gory-wise breakdown of train acci­
dents which occurred on Pathankot- 
Jogindernagar, Narrow Gauge Section 
of Northern Railway during the period 
from 1st April, 1950 to Slst August,
1958,  is given below:

Derailments ..  65

Collisions ..  2
Accidents at level cross­
ings. ..  S

Fires m trains  ..  1

total  ..  71

(b)  Yes; Causewise analysis of these 
accidents is as follows:

(i)  Failure of Railway
staff ..  26

(ii) Failure of other than
Railway staff  .. 6

(iii) Failure of Mechanical,
Engine, Rolling Stock, 
Permanent Way  ..  22

(iv) Other Misc. Causes ..  17

Electricity Supply la Delhi

3902. Shri Daljit Singh:  WiU  the 
Minister of Irrigation and Power be
pleased to state:

(a) the names of Colonies which 
have not been supplied with electri­
city in Delhi so far; and

(b) the reasons thereof?

The Depaty Minister of Irrigation 
and Power (Shri Hathi): (a) A state­
ment is placed on the Table of the 
House.  [See Appendix VI, annexure 
No. 113].

(b)  Non-approval of the layout by 
the competent authority, in the case 
of some of the colonies, non  comp­
liance with the formalities,  or non 
receipt of request for electrification in 
the case of others, as shown in the 
statement

Family Planning

S003. Shri Daljit Singh:  Will  the
Minister of Health  be pleased to 
state:

(a) the number and names of the 
schemes for oral contraceptive sub­
mitted by  various  companies  and 
laboratories so far for the considera­
tion of the Union Government;

(b) whether these oral  contracep­
tives have been tested; and

(c) if so, the results thereof?

The  Minister  of  Health  (Shri 
Karmarkar): (a) to (c). A statement 
giving the information required is laid 
on the Table of the Lok Sabha.  [See 
Appendix VI, annexure No. 114].

Supply of Fertilisers

3004. Shri Daljit Singh; Will the 
Minister of Food and Agricoltare be
pleased to state the quantity of ferti­
lisers allotted and supplied to each 
State from the 1st January to the Slst 
August, 1958?

total  ..  71 The Mlnfeter of Food and Afrieal- 
tare (Shri A. P. Jain): The requisite




